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Present Mr. 1 for the apolicant.

r.Kamal Singh counse

M.R.Singhvi proxy counsel for

he respondents.

MIr.
M.S.Singhvi counsel for t

M.

nsel for the apolicant states that

he ¥ seeks

The learned cou
has become infructuous and

the Aplication
The OA is

permission tO withdraw the application.

accordingly dismissed as having been withdrawn.
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